National Company Law Tribunal

Allahabad Bem;h
CP NO. |/ ALn] 2017

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF ALLAHABAD BENCH OF THE NATIONAL
COMPANY LAW TRIBUNAL ON 08.02.2018

NAME OF THE COMPANY: ()1 ¢ Nyne-, Humes Put L+d
SECTION OF THE COMPANIES ACT/I & B CODE: U/s 4214 C\Qs e fmmpa_h_li acd Jei3

SI. NO. Name Designation Representation Signature
1. ﬂ—-ﬁ?%?-—f (T ) ewy 'F . B | 2T /#j_,:ﬂ ?-I_‘-h,d--%_'_ﬁ :
2,

C.P. No. 1/ALD/2017

Sri Adesh Tandon along with Siddharth Singhal for the petitioner. None
for the Respondent.

There is no representation from the Respondent C{Jmpan.}*. In
fact, the argument in respect of the present petition are heard. Hence,
Judgement is reserved.

| Meanwhile, the petitioner is at liberty to moved independent
application seeking other relief to comply with the original order passed
by the Company Law Board and this Court. '

Meanwhile, the counsel for both the parties are at liberty to file

a written submission with regard to the contempt application.
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